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al conventiol'lto end the production of pluto-
nium and other fissile material in the Mos-
cow declaration of January, 1994; 

(b) if so, the details thereof and the 
views expressed by the Govemm~nt in this 
regard; 

(c) whether in joint statement made by 
them I ndia has been identified on one among 
countries posing proliferation of nuclear 
weapons; and 

(d) if so, the reaction of the Govern-
ment thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L. BHATIA) : (a) and (b) The Presidents of 
the United States of America and the Rus-
sian Federation jointly issued the Moscow 
Declaration on 14 January 1994 which inter-
alia stated thatthe two Presidents reiterated 
their support for a cutoff of production of 
fissile materials for weapons. This proposal 
is a reiteration of the consensus resolution 
in the 47th session of the United Nations 
General Assembly calling for a universal 
and non-discriminatory .Convention for the 
CutOff of Fissile Materials for NuclearWeap-
ons and pther explosive devices, which was 
co-sponsored by 26 countries including USA 
and India. 

(c) and (d) I n the Moscow Declaration, 
the two Presidents made a joint statement 
on non-proliferation of weapons of mass 
destruction and their means of delivery in 
which they urged all countries to accede to 
the NPT. Both leaders also sought to sup-
port efforts to reach agreement on the es-
tablishment of a multilateral forum to consid-
er measures in the field of arms control in 

non-proliferation that could strengthen se-
curity in South Asia. They called on India and 
Pakistan to join in the negotiation of and 

I become original signatories to the treaty 
banning nuclear weapons test explosions 
and the proposed convention to ban produc-
tion of fissile' materials for nuclear explo-
sives and to refrain from deploying ballistic 
missiles capable of delivering weapons of 
mass destruction to each others territories. 
India believes that the declaration and its 
appeal echoed the objectives outlined in the 
Action Plan presented by India at the Third 
Special Session of the UN General Assem-
bly devoted to disarmament in May/June 
1988. Govemment hopes that the objec-
tives of the comprehensive test ban, and 
initially controlling the production and dis-
semination of fissile material and ultimately 
banning its production, should be pursued 
expeditiously within a specific time frame 
applicable to all members of the internation-
al community. India cannot sign the NPT in 
its present form because of its discriminato-
ry characteristics. India has called for new 
intemational consensus on nuclear non-
proliferation. 

[ Translation] 

Ppwer Projects of U.P. and 
Bihar 

3771. SHRI ARJUN SINGH 
YADAV: 

SHRI TEJ NARAYAN 
SINGH: 

Will the Ministerof POWER be pleased 
to state: 

(a) the names of ongoing power 
projects in Uttar Pradesh and Bihar and the 
estimated power generation capacity there-
of; 
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(b) the target fixed for completion of 
those projects and the allocation made for 
each power project; and 

(c) the progress made in this regard 
so far? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI P.V. 
RANGAYYANAIDU): (a) to (c) Details are 
given in the Statement enclosed. 
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